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MOST RESPECTFULLY SHOWETH AS UNDER:

*

IN

EXECUTION APPLICATION NO. I2 OF 2022 (WZ)

IN THE MATTER OF:

PRELIMINARY AFFIDAVIT ON BEHALF OF RESPONDENT NO.2

IN

*
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I, E. Thirunavukkarasu, S/o. Shri M. Elangovan aged about 57 years, presently

working as Scientist "F" in the Regional Office, Nagpur, the Ministry of

Environment, Forest & Climate Change (hereinafter referred as MoEF&CC), the

Respondent do hereby, in my official Capacity, solemnly affinn and state on oath

as follows:

l. That, I am authorized by the Cornpetent Authority in the MoEF&CC, New

Delhi and thus duly competent to swear the present affidavit on behalf of

2. That, the rniscellaneous application No. 5 of 2024 has been filed by

applicants before the Hon'ble NGT with the following prayers:-

(i). That this Hon'ble Tribunal be pleased to direct the Respondent

Authorities i.e., Respondent Nos. 6 & 9 to Jbrthwith comply with the

directions in the order dated 27.02.2023 in EA No. l2 of 2022 (WZ) in

O.A 80 of 2020 (fi/Z) and immediately ensure closure and removal of

the cage culture activity in Vadivale Lake at Village Valavanti,

situated in Pune District. Maharashtra and ensure that there is no

reoccurrence of such cage culture practices at Vadivale lake, which is

t
:::; I

,.\

a direct source of drinking water,

L

,)

the MoEF&CC on the basis of the offlcial records rnaintained therein.
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(ii). That this Hon'ble Tribunal be pleased to initiate strict action

against the concerned O.fficers of Respondent No. 6 u/s 26 of the NGT

Act, 2010.for having failed to comply with the directions of thi*

Hon'ble Tribunal in the order dated 27.02.2023 in EA No. l2 of 2022

(WZ) in O.A 80 of 2020 (WZ) with respect to closure of the polluting

unit at Vadivale Lake under the llater Act, 1974 and with respect to

(iii). That this Hon'ble Tribunal be pleased to restrain the Respondent

Authorities from permitting the carrying out of any fish

farming/aquaculture in the fresh water lake of Vadavali Lake in

Village Valavanti on the KamshetKundali Road in Maval Taluka, near

Village Kamshet, in Pune District;

(iv). That this Hon'ble Tribunal be pleased to pqss an order directing

Respondent Authorities to carry ont the appropriate shtdy at Para

l7(ii) of the order dated 27.02.2023 in EA No. l2 of 2022 (WZ) in O.A

80 of 2020 (WZ);....... etc."

3. That, this Hon'ble Tribunal vide order dated 05/l 112024 in the instant matter

had sought clarification from the Ministry on whether the aquaculture

activity would also be covered under the EIA regime and would fall in the

i{A 1.X

6380

_q

*

bringing the aquaculture activity within the EIA regime;

ln . J.,
;io.

.J
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domain of the MoEF&CC.A copy of order dated 0511112024 has been

annexed as Annexure A.

4. It is respectfully subrnitted that the Hon'ble Tribunal vide order dated

3l/0512021 in Original Application No.80/2020(WZ) constituted an Expert

Committee cornprising six members, namely: (i) Regional Officer,

MoEF&CC; (ii) Regional Officer, CPCB; (iii) Maharashtra State PCB; (iv)

nominee of Ministry of Fisheries, Govemment of India; (v) Maharashtra

State; and (vi) Central Inland Fisheries Research Institute. The Comrnittee

was tasked to examine whether in inland fisheries, chernicals are allowed to

be used and if so, how the same can be regulated and the consent regime

under the Water Act.

5. Thereafter, based on the report of the expert committee constituted in

compliance of the rnain matter OA No. 80 of 2020, the Hon'ble Tribunal in

EA No. 12 of 2022 vide order dated 27.02.2023 disposed of the matter with

the following directions to the MoEF&CC,

O. MoEF&CC shall consider bringing the cage aquaculture under

the Environment Impact Assessment Regime, particularly, in view of

the fact that huge pollution is found to have been caused due to this

Y"t*
)

activity in the Vadivale lake

C.

/
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A copy oforder dated27.02.2023 has been annexed as Annexure B.

6. That, Ministry in order to comply with the Judgment dated 2710212023

examined the report of the expert committee constituted by the Hon'ble

NGT. The committee made the lollowing recommendations which inter-alia

There is need to regulate cage aquaculture under conselft m*hani'*rt

of the Water (Prevention and Control of Pollution) Act, 1974.

AlsoMoEF&CC may deliberate the requirement of prior

Environmental Impact Assessment in view of the suggestion made by

National Fisheries Development Board (NFDB). However, such

consent mechanism and EIA requirement may be regulated by

categorising nos. & sizes of cage aquaculture, fish types, area of

lake/reservoir, its water quality, other sotrces of pollution, surface

runoff meeting with the reservoir etc. as per findings of shtdy as

m enti one d i n s ubs equent para graphs.

II. There is a need to conduct a stuSt by reputed institutes in the field of

fisheries and environment over a period of time considering the sizes

of cage culture, cage culture area, fish types, area of lake/reserttoir,

its water quality, other sources of pollution, discharges, etc. to study

1

!i.:]

U trr. o!

+
spective environmental impacts. The study will help in regulating

includes:

\
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inland open waters usage for cage culture in terms of reservoir sizes,

frth species, cage sizes & nos., water quality, types of

.feeds/chemicals/drugs to be prohibited/allowed, discharges,

environmental impacts & measures to be taken, etc without affecting

water quality & eco-system. The study may be coordinated by

MOFAH&D in consultation with MOEF&CC and CPCB

III. Till the study is conducted, Fisheries Department, Government of

Maharashtra, to adhere with the prevailing NFDB guidelines for the

cage culture in Inland open water bodies.

A copy of report of the expert committee has been annexed as Annexure C.

7. Thereafter, based on the recornrnendations of the six-rnember Expert

Cornrnittee, the answering respondent vide letter dated 1310612023 requested

cornrnents from Departrnent of Fisheries, Ministry of Fisheries, Anirnal

Husbandry and Dairying (MoFAH&D) on "Whether there is a requirement

to bring cage aquaculture under the ambit of EIA Notification, 2006" and to

conduct the study as recomrnended by the Expert Committee. A copy of

letter dated 1310612023 has been annexed as Annexure D.

study and their

':(
o,,r.+

r\

a reminder to MoFAH&D to provide the outcorne of

{,
.-)

8. That, the answering respondent had again vide email dated 3lll0l2o23 sent
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comments at the earliest.A copy of email dated 3111012023 has been

annexed as Annexure E.

9. That, the answering respondent on l4ll2/2023 submitted a status report in

compliance of order dated 2710212023 before the Hon'ble National Green

Tribunal (WZ). A copy of status repoft dated 1411212023 has been annexed

as Annexure F.

10. Subsequently, a D.O. letter dated 0210112024 was addressed to Joint

Secretary, Inland Fisheries and Administration, Department of Fisheries

with a request to expedite the above mentioned study. A copy of the D.O.

letter dated 0210112024 has been annexed as Annexure C.

ll.lt is respectfully submitted that answering respondent participated in the

the study titled "Environment Impact Assessment of cage culture in inland

open \uaters " is being entrusted to ICAR-CIFRI.

,l2. That, the answering respondent subsequent to the meeting held on

0310712024 vide OM dated 0910712024 addressed to MoFAH&D requested

to ensure that ToR regarding examining the requirement of EC for cage

aquaculture activities, is added in the study. A copy of the OM dated

0910712024 has been annexed as Annexure H.

+

GOVT.

-\

meeting dated 0310712024 convened by MPCB in which it was informed that

.ti 
.\r6
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13. That, the answering respondent herein is in receipt of a work order dated

2410912024 was issued to ICAR-CIFRI by the MPCB for conducting Study

on Environrnental Impact Assessment of Cage Culture in Inland Open

waters before brining Cage Culture under Consent Mechanism with the

fbllowing objectives:

To assess the irnpact of cage culture on lirnno-chemical profiles of water and

sediment

To assess the impact of cage culture on biotic communities.

To frarne recornmendations based on the study for the consent mechanism

under water act.

A copy of the Work Order dated 0910712024 has been annexed as Annexure I.

14. That, as per the Work Order dated 2410912024 issued by Maharasthra

Pollution Control Board , the study is stipulated to be completed within a

period of 12 rnonths.

15. It is humbly submitted that in view of the clarification sought by the Hon'ble

NGT vide order dated 0511112024, cage aquaculture activity does not come

under the ambit of the EIA Notification, 2006. However, the answering

respondent is awaiting the outcome of the study and cornnrents on behalf of

the MoFAH&D.

*"
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l6.That, the answering respondent, based on the outcome the study and the

comments as provided by the MoFAH&D, shalltake a view on whether

there is a requirement to bring cage aquaculture under the Environment

Impact Assessmentregime.

I 7. It is humbly submitted that the answering respondent without prejudice

reserves his right to file an additional affidavit at a later stage, if so

necessarv.

l8.That, it is humbly submitted that the present affidavit may kindly be taken

on record and into consideration and the Hon'ble Tribunal may pass

appropriate Order(s), direction(s) as deemed fit and proper under the facts

and circumstances of the present case.

,*PEI9WIffi
=\
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Page 1 of 3

Item No.6 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

[Through Physical Hearing (with Hybrid Option)]

MISC. APPLICATION NO.05 OF 2024 (WZ)
IN

EXECUTION APPLICATION NO.12 OF 2022
IN

ORIGINAL APPLICATION NO. 80 OF 2020

Vanashakti & Anr. ….. Applicants

Versus

State of Maharashtra & Ors. .…. Respondents

Date of Hearing : 05.11.2024

CORAM : HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER

Applicants : Mr. Yogesh Pandey, Advocate holding for Mr. Zaman Ali, Advocate

Respondents : Mr. Aniruddha Kulkarni, Advocate for R-1(b) and R-7/CPCB
Ms. Manasi Joshi, Advocate for R-6/MPCB

ORDER

1. From the side of the executant applicant, learned counsel Mr. Yogesh

Pandey, holding brief of learned counsel Mr. Zaman Ali, has appeared and

states that he has e-filed common rejoinder against the reply-affidavits filed

by respondent No.6-MPCB and respondent No.7-CPCB, but we do not find

the same to have been filed as is informed by the Registry. Therefore, we

direct the learned counsel for the applicant to re-efile the same.

2. The reply affidavit dated 24.07.2024 filed by respondent No.6-MPCB

states that the MPCB, in its meeting dated 21.09.2023, proposed to

categorize Cage Aquaculture activity into new Green category for the time

being till CPCB finalizes industry (Cage Aquaculture activity) based on

outcome of proposed environmental impact study of Cate Aquaculture
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activity. With respect to the Aquaculture activity brought under consent

regime, it is submitted that the Concept Note was submitted by the Indian

Council of Agriculture Research-Central Inland Fisheries Research Institute

(ICAR-CIFRI) on “Environmental Impact Assessment of Cage culture in

Inland open waters” and it has revised the proposal regarding the study to

be conducted in this regard, which would be amounting to Rs.46.35 Lakhs

and the same would consume about 12 months’ period for completion of

study. The learned counsel for respondent No.6-MPCB states that the Work

Order has been placed and within twelve months, the study would be

completed and thereafter, the process would be undertaken for bringing the

activity in consent regime.

3. From the side of respondent No.7-CPCB, reply-affidavit dated

23.07.2024 has been filed and in paragraph No.5 (V) thereof, it has been

stated that the respondent No.6 – MPCB, vide email dated 23.01.2024,

communicated that based on the 3rd minutes of industry categorization

committee meeting, it has been decided to categorize the cage aquaculture

activity into Green category. The learned counsel for respondent No.6 –

MPCB is controverting this fact and states that this activity falls in the

jurisdiction of CPCB and not MPCB. Therefore, we direct respondent No.6 –

MPCB as well as respondent No. 7 – CPCB to give clarification in this regard

as to who is responsible to categorize the said activity in a particular

category.

4. Further, Whether the aquaculture activity would also be covered

under EIA regime and would fall in the domain of respondent No.2 –

MoEF&CC is also required to be clarified. However, none has appeared from

the side of respondent No.2, nor any reply has been filed from their side.

Therefore, we direct the Registry to send a letter to the Secretary, Ministry of

Environment, Forest & Climate Change, Indira Paryavaran Bhavan, Jorbagh
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Road, New Delhi, directing him/her to ensure that some counsel is engaged

and represents on their behalf along with their reply-affidavit in this matter.

5. Learned counsel for the applicants states that this matter may be

listed for final hearing instead of granting time of 12 months to respondent

No.6-MPCB for completion of the study.

6. We direct the Registry to place this matter for next consideration/final

hearing on 19.02.2025.

Dinesh Kumar Singh, JM

Dr. Vijay Kulkarni, EM
November 05, 2024
M.A. No.5/2024(WZ)
npj
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Item No. 6                (Pune Bench)  

 
 

 

 

BEFORE THE NATIONAL GREEN TRIBUNAL 
WESTERN ZONE BENCH, PUNE 

 

 

(By Video Conferencing) 
 

 
Execution Application No. 12/2022(WZ)  

In  
Original Application No. 80/2020(WZ) 

 

Vanashakti & Anr.   
…..Applicant(s) 

Versus 
 
 

State of Maharashtra & Ors.  

….Respondent(s) 
 

 

Date of hearing: 27.02.2023 

 
 

 

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER 
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER 

 

Applicant  : Mr. Zaman Ali, Advocate   

Respondent(s) : Mr. Rahul Garg, Advocate for R-2/MoEF&CC  

Mr. Aniruddha Kulkarni, Advocate for R-1B/Envt. Dept. & 

R-7/CPCB  

Ms. Manasi Joshi, Advocate for R-6/MPCB           

 

ORDER 
 

1. This Execution Application has been filed with the prayers that 

Respondent No. 2/MoEF&CC, Respondent No. 3/Ministry of Fishing, 

Animal Husbandry & Dairying through Secretary (Fisheries), Respondent 

No. 4/Commissioner of fisheries, Government of Maharashtra, 

Respondent No. 6/MPCB and Respondent No. 7/CPCB be directed to 

comply with the directions given by this Tribunal vide order dated 31st 

May, 2021 and to examine the requirement to introduce changes in the 

existing consent regime; these authorities be directed to re-assess the 

clearances granted to the Respondent No. 8/Vaidehi Randive and further 

the Respondent No. 8 be restrained from carrying out any fish farming/ 

aquaculture in the fresh water of Vadavali Lake.  

2. The Execution Applicant had sought execution of the order dated 

31.05.2021 passed by this Tribunal in O.A. No. 80 of 2020, where-in it 
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was alleged that there was no policy in the State of Maharashtra to 

regulate the inland aquaculture, therefore, a policy was needed to be 

framed keeping in mind the precautionary principle. There was only 

regulatory framework available in the State with respect to grant of 

licenses for aquaculture but there was no provision made for regulating 

and assessing the environmental impacts of aquaculture before the grant 

of licenses. The aquaculture practices were being undertaken in the 

Vadivale Lake in Village: Valavanti situated in Pune District. As per the 

order dated 31st May 2021, following direction was issued by this 

Tribunal:-  

“4. We have given due consideration to the issue raise. We are 

of the view that there is need to ensure protection of 

environment in the process of aquaculture activities in water 

bodies(other than those covered by the Coastal Aquaculture 

Authority Act, 2005) by use of modern techniques, particularly 

the use of chemicals, if any, in the process.  To ensure such 

protection, there is need to undertake study of the existing 

consent regime under the Water Act and whether there is need 

to introduce any changes. We constitute a six member expert 

committee comprising the concerned Regional Officer, 

MoEF&CC, the concerned Regional officer, CPCB, the 

Maharashtra State PCB, the nominee of Ministry of Fishing, 

Government of India and Maharashtra State and the Central 

Inland Fisheries Research Institute. The CPCB and the State 

PCB will be the nodal agency for coordination and compliance.  

The joint Committee will be at liberty to consult any other Expert 

Institution or individual and also take into account the studies 

already undertaken. We understand that based on studies, 

some States have enacted legislation on the subject such as 

Kerala Inland Fisheries and Aqua Culture Act, 2010.  The 

Committee may look into the consent regime under the Water 

Act. The Committee may examine whether in inland fisheries, 

chemicals are allowed to be used and if so, how the same can 

be regulated.  The study may be completed as far as possible 

within three months and report furnished to the Secretary, 

MoEF&CC and the Chief Secretary, Maharashtra for further 

remedial measures. In the light of such study, the permission 

granted in the present case may be appropriately revisited, if 

necessary, following due process.”  

3. This matter was first considered by us on 07.12.2022 and notices 

were directed to be issued to the Respondents, pursuant to which, service 

affidavit has been filed, as per which service of notice on all the 
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Respondents is sufficient. The Expert Committee which was constituted 

by order dated 31st May, 2022 has submitted its report, which is annexed 

at Page Nos. 146 to 190 of the paper book, where-in following is held:  

“10. Conclusions: 

(i). India has vast and varied inland fisheries resources that 

comprise of 191,024 kms of rivers and canals, 1.2million 

ha of floodplain lakes, 2.36 million ha of ponds of tanks 

and 3.15 million ha of reservoirs.  Although, inland 

fisheries have grown, the rate of growth in terms of its 

potential is not yet achieved.  The average fish production 

potential was estimated at 250 kilograms (kg) hectare(ha) 

in reservoirs and about 350kg/ha for wetlands.  While 

reservoirs and freshwater aquaculture can be considered 

as the two main pillars of growth, another major activity in 

aquaculture sector called the cage/ pen culture in open 

waters, has shown significant growth in recent years. It 

offers vast potential for inland aquaculture in the country.  

The production potential from sustainable cage culture 

production is about 50 kg/m3. 

The freshwater aquaculture production systems in India 

comprise 2.36 million ha of ponds and tanks.  In Eastern 

India, aquaculture is practised in ponds and tanks of less 

than 1 ha area, whereas in western Indian aquaculture is 

operated on a larger scale, with watersheds of 1525 ha.  

(ii). Cage culture of fish a form of aquaculture where use of 

drug and chemicals is seldom unlikely in the landbased 

intensive fish culture systems.  However, as per the 

guidelines of National Fisheries Development 

Board(NFDB), Hydrabad, some chemicals and drugs are 

permitted to use with prescribed does and mode of 

administration under unavoidable circumstances.  In 

general, the only inputs in the cage culture in the inland 

open waters are in the form of seen (fish fingerlings) and 

fee.  Also, since the cages are installed in open waters 

such as reservoirs, lakes and wetlands, the direct use of 

chemicals and drugs may neither be effective nor 

economically feasible.  

Although age culture has not yet reached the desired 

commercial proportions capable of making any impact on 

the production figures, it is growing at a very fast pace and 

which may lead t some concern of its impact on the water 

bodies.  

(iii). The issue of poultry wastes from poultry farms such as 

gizzards and chicken/ guts/offal in aquaculture is not 

relevant in case of cage culture particularly in reservoirs.  

(iv). Unlike Coastal Aquaculture Authority in case of coastal 

aquaculture, at present, there is no central regulatory 

authority to control the usage of chemicals and drugs in 
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inland or freshwater aquaculture in the country.  The 

supply and use of chemicals and fish medicines is 

uniformly regulated in the EU and supported by 

appropriate codes of best practice.  In several other 

countries like Australia, Japan, China, Vietnam, USA, etc., 

the national regulation on the use of chemicals in 

aquaculture exist, however, a dedicated regulation for 

inland fishers and aquaculture in these countries not 

found.  

Some provisions are made to regulate use of medicines, 

antibiotics, pesticides in inland aquaculture under the 

kerala inland Fisheries and Aqua culture Act, 2010 and 

the Andhra Pradesh state Aquaculture Development 

Authority Act, 2020.  

National Fisheries Development Board (NFDB), Hyderabad 

(Department of Animal Husbandry, Diarying and Fisheries, 

Ministry of Agriculture and Farmers Welfare, Government 

of India) has published a guideline for cage culture in 

inland open water bodies of India with technical inputs 

from the ICAR- Central Inland Fisheries Research institute 

(ICAR-CIFRI), Barrackpore Kolkata.  A Handbook- World 

Fish Center Technical Manual No. 1948 was published by 

Central Inland Fisheries Research Institute, ICAR, 

Barrackpore Kolkata. The handbook briefly states the 

environmental constraints of cage culture when poorly 

managed with respect to the discharge of nutrients.  

The Aforesaid NFDB’s published guideline for cage culture 

in inland open water bodies also: 

a) Outlines about some environmental impact due to 

release of excessive nutrients and accumulation in 

water sediment of the water body. 

b)  Suggests a strong governance platform based on co-

management principles for responsible cage culture 

and recommends EIA for cage culture activities as it is 

deleterious in terms of higher eutrophication potential 

due excessive nutrients loading and other 

chemical/pharmaceutical inputs. 

c)  Restricts any cage culture in water bodies having an 

area less than < 1000 Ha.  

d) Emphasizes that, in any case, cage culture should not 

be attempted in any water body having total nitrogen 

concentration in the water in excess of 0.02 mg/l and 

1.2 mg/l respectively. 

 

(v). Department of Agriculture, Animal Husbandry, Dairy 

Development Fisheries, Government of Maharashtra 

issued Policy on 17.10.2016 for Fish farming through cage 

culture to increase the fish production in the State, which 

is further revised in 2018 and 2021 w.r.t. certain 
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conditions including permission regarding cage culture and 

its area out of water shed area of reservoir.  

As per the Central Government guidelines, cage culture 

activities are not permitted if the area of the reservoir is 

less than 1000 hectares.  However, there are only 46 

reservoirs having area greater than 1000 hectares in 

Maharashtra, permission for the cage culture aquaculture 

projects has been given for 2448 reservoirs in the State.  

The revised criteria in terms of numbers of cages, water 

spread area in reservoir, depth of water, etc. for cage 

culture in the State of Maharashtra as per G. R. Dated 26th 

August, 2021has been mentioned in its Section 9 (part-A).  

Further, the relevant terms and conditions for cage 

aquaculture on contract basis may please be seen at 

Section 7 (SI. No. 03)(Refer para 7 above).  

However, the aforesaid GR dated 28.08.2021 does not 

include any conditions stipulating water quality standards 

to be complied/maintained in reservoirs, and parameters 

thereto.  Regarding usage of medicines, the contract 

conditions do not restrict on use of wholesome food for 

growth of fish and government approved medicines 

provided under expert guidance.  Food and medicine 

should be government certified and prior permission 

should be taken from assistant commissioner , fish 

business/ fishery department.  Further, toilets construction 

has been allowed after permission from Water Resource 

Department, without specifying management of discharges 

from such toilet.  

(vi). As per the analysis results of water samples collected by 

this committee within and outside the cage aquaculture of 

0.15 hectare of the average 230ha water spread area of 

Vadiwale Lake, the concentration of analysed parameters 

in water are broadly higher inside the cages followed by at 

3 m distances and at 100 m distances away from the 

boundary of cage culture when compared to that of 

downfall location (l6) which is at about 2.5 km distance 

from cage culture (please refer Table 04).  Further, the 

concentration of analyzed parameters in the cages of big 

fishes were found higher than the concentration of 

analysed parameters in the cages of small fishes.   

Thus, it is evident that there is discharge/ pollution load in 

the water body due to cage culture activities in the 

Vadiwale lake with fish excretory matters and 

addition/use of feed(nutrients) which ultimately gets 

dissolved/ mixed with water due to exchange of metabolite 

and nutrients between the cage and outside environment.  

It leads into discharge of trade effluent(having 

nutrient/feed, excretory matters, etc.) from cage culture 

premises into stream(natural or artificial inland water) 

with pollutants like in BOD, COD, Total Nitrogen, 

Phosphate, etc. such discharges, when not carried out in 

controlled manner, may likely to, create a nuisance or 
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render such water harmful or injurious to public health or 

safety, or to domestic, commercial, industrial, agricultural 

or other legitimate uses, or to the life and health of animals 

or plants or of aquatic organisms.  

Further, it was also observed that:  

a) The total phosphorous and total nitrogen concentration 

in the water were found in excess of the aforesaid 

NFBD guidelines’ prescribed value of 0.02 mg/l and 

1.2 mg/L at various monitored locations and all the 

monitored locations respectively, as given at Table 04 

above.  The guidelines stipulated that, in any case, 

cage culture should not be attempted in water body 

having such exceedance.   

b) When compared with CPCB’s guidelines on Designated 

Best Use water Quality Criteria for “Class of water – 

D: Propagation of Wild life and Fisheries”, the 

DO(3.8mg/L) was found slightly lower than the 

prescribed limit of 4 mg/L at one of the monitored 

locations viz. L2- inside the Cage culture Compartment 

of big fishes. Please refer Table 48 above.  

(vii). Water samples collected from the Pond Aquaculture in the 

nearby village were found be conforming to the General 

Discharge Standards as notified under the Environment 

(Protection) Act, 1986, w. r. t. Analysed parameters for 

discharge into land for irrigation and public sewer but 

didn’t conforms for discharge into inland surface water.  

The said water samples collecting though had not reached 

to the stage/concentration when it needed discharge and 

accumulation of further concentration in the monitored 

water samples cannot be ruled out.  

(viii). Consent mechanism under the Water (Prevention and 

Control of Pollution) Act, 1974, is currently not regulated by 

Maharashtra Pollution Control Board.  However, the above 

observations reveal that there is need to bring inland 

aquaculture fisheries into consent regime depending on 

size/ volume of both i.e. water bodies and aquaculture.  

Further, depending on size/ volume of both (i.e. water 

bodies and aquaculture) and water quality of the water, 

there may also be need of brining the inland aquaculture 

under the Environmental Impact Assessment regime which 

has also been suggested in the aforesaid NFDB’s 

published guideline. 

A detailed study may be required in this regard to assess 

environmental Impacts vis-a-vis size/volume of both (i.e. 

water bodies and aquaculture) and water quality for 

prescribing consent and EIA mechanism including control 

on use of various feed material/ chemical/ drugs/ 

antibiotics/ etc. and various measures required in inland 

aquaculture.  

11.  Recommendations 
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i. There is need to regulate cage aquaculture under 

consent mechanism of the Water (Prevention and 

Control of Pollution) Act, 1974.  Also MoEF&CC may 

deliberate the requirement of prior Environmental 

Impact Assessment in view of the suggestion made 

by NFDB.  However, such consent mechanism and 

EIA requirement may be regulated categorising nos. 

& size of cage aquaculture, fish types area of lake/ 

reservoir, its water quality, other sources of pollution, 

surface runoff meeting with the reservoir etc. as per 

findings of study as mentioned in subsequent 

paragraphs.  

ii. There is need to conduct a study by reputed 

institutes in the field of fisheries and environment 

over a period of time considering the sizes of cage 

culture, cage culture area, fish types, area of lake/ 

reservoir, its water quality, other sources of pollution, 

discharges, etc. to study respective environmental 

impacts.  The study will help in regulating inland 

open water usage for cage culture in terms of 

reservoir sizes fish species, cage sizes & nos., water 

quality, types of feeds/ chemicals/drugs to be 

prohibited/ allowed, discharges, environmental 

impacts & measures to be taken, etc. without 

affecting water quality & eco-system. 

The study may be coordinate by MoFH&D in 

consultation with MoEF&CC and CPCB. 

iii. Till the study is conducted, Fisheries Department, 

Government of Maharashtra, to adhere with the 

prevailing NFDB guidelines for the cage culture in 

inland open water bodies and may prescribe the 

following precautionary measures while permitting 

aquaculture in reservoir/ lake, as well as in the 

existing permitted cage aquaculture.  

a) Aquaculture/ Cage Culture shall not be allowed in 

the reservoirs that do not conform to the CPCB 

recommended Designated Best Use Water quality 

criteria for Propagation of Wild Life and Fisheries.  

b) Cage culture should not be allowed in any water 

body having total phosphorous and total nitrogen 

concentration in the water of exceeds of 0.02 mg/L 

and 1.2 mg/L, respectively, as recommended in 

NFDB’s published guidelines. 

c) Water quality of the reservoir/ lake shall be 

analyzed before starting the cage culture activities 

and twice in a year during non- monsoon seasons 

during aquaculture period at pre- identified 

strategic locations which may be ensured by state 

fisheries department.  Based on the analysis of 

water quality, if any abnormality observed, the 
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same shall be reported to MPCB/ irrigation 

Department/ Water Supply Department. 

d)  Total phosphorous, total nitrogen, chloride, 

calcium, magnesium and other site specific 

relevant parameters shall be prescribed by MPCB 

and State Fisheries Department for analysis of the 

aforesaid water quality.  

e) Sinking fee may be prohibited for cage fish farming 

as it accumulates at the base and fouls the cage 

/reservoir environment.  

f) Construction of toilets near the cage culture fish 

farming shall not be allowed unless such toilets 

have discharge management ensuring no 

discharge to the lake/ reservoir/ land and 

permission from the Water Resource Department is 

obtained.”   

4. There is no separate reply affidavits filed by Respondents except by 

Respondent No. 7/CPCB, which has submitted with it the Joint 

Committee Report, relevant portion of which has already been cited 

above. 

5. The Applicant has filed rejoinder affidavit against the Joint 

Committee Report, which is annexed at page nos. 255 to 260 of the paper 

book, where-in it is submitted that the report ought to have stated the 

impact of fisheries on wholesomeness of the water, as the same was being 

used for drinking purposes among entire rural and urban population. 

The GRs of the Government of Maharashtra dated 09.03.2018 and 

28.08.2021 provide for granting permission for cage culture in 

reservoirs/water bodies, that are less than 200 ha. in size, where-as the 

Central Government Guidelines mandate that no cage culture must be 

permitted in a water body that is less than 1000 ha. The said GR dated 

28.08.2021 further dilutes the permission criteria from the earlier GR 

dated 09.03.2018 by allowing cage culture in average depth of water at 8 

meters, where-as under earlier GR, it was 10 meters or more. The GR 

dated 28.08.2021 provides that the contract for aquaculture will be 

cancelled if the water body is found to be polluted, however, there is no 
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mechanism provided as to how such pollution will be identified and what 

would be the basic standards that a cage culture operator would be 

required to maintain. 

6.  Further, it is mentioned in the said affidavit that Joint Committee 

Report speaks of one Mr. Bhardwaj Yadavrao Pagare, who is carrying out 

cage culture activities with 24 cages, that are operational and the 

analysis of the sample collected from there, show violation of the 

standards set for “best use water use quality criteria” as per the CPCB’s 

Guidelines. The said activity has rendered the drinking water to be unfit, 

as has been noted by the Joint Committee in its report. Therefore, it is 

necessary to direct closure of the aquaculture activities because the 

Vadiwale Lake is in 230 ha. area, and is providing drinking water to as 

many as 28 Villages. All the recommendations, which have been made by 

this Committee, need to be implemented in totality.   

7. The Applicant has summarized the conclusions of the Committee 

Report, which are as follows:  

(i). Cage culture is growing at a very fast pace, which may lead 

to some concern of its impact on the water bodies; 

(ii). Strong governance platform as per the Central Government’s 

Guidelines of Cage Culture outlines about the environmental 

concerns and restricts any cage culture in a water body less 

than the size of 1000 ha.  

(iii). Maharashtra’s Government Resolution dated 26.08.2021 

does not include any conditions stipulating water quality 

standard to be complied/ maintained in reservoirs, and 

parameters thereto.  

(iv). Maharashtra’s GR dated 26.08.2021 provides for contract 

conditions, which do not restrict the use of wholesome food 

for growth of fish and government approved medicines 

providing under expert guidance. 

(v). Maharashtra’s GR dated 26.08.2021 does not state that food 

and medicine should be government certified and that prior 

permission should be taken form assistant commissioner, fish 

business/ fishery department. 

“ 
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(vi).  Maharashtra’s GR dated 26.08.2021 allows construction of 

toilets inside the cage culture in the water body without 

specifying any standards/ parameters for discharge from 

such toilets. 

(vii). There is discharge pollution load in Vadiwale Lake due to 

cage culture activities and is likely to create a nuisance or 

render such water harmful or injurious to public health or 

safety, or to domestic, commercial, industrial, agricultural or 

other legitimate uses, or to the life and health of animals or 

plants or of aquatic organisms as phosphorous and total 

nitrogen concentration were found to be in excess of the 

Central Government’s Guidelines.”  

8. In the end, the learned Counsel for the Applicant has prayed that 

the MPCB be directed to bring the aquaculture activity within the consent 

regime in the light of the conclusions drawn by the Expert Committee 

because of the present GR dated 26.08.2021 regulating the aquaculture 

activities, does not deal with environmental concerns properly. Further, it 

is prayed that no aquaculture activity be permitted in water bodies less 

than 1000 ha. in size, keeping in view the Central Government’s 

Guidelines of 2016 and the closure order be passed in respect of Mr. 

Bhardwaj Yadavrao Pagare, who is carrying out cage culture activities 

with 24 cages in the Vadiwale Lake.  

9. We have heard the arguments of the learned Counsel for the 

parties, perused the record and have also gone through the report, as 

well as the reply-affidavit filed by the CPCB. 

10. We find that the Expert Committee has exhaustively dealt with the 

issue involved in the present case, reference to which is as follows: 

 To examine whether the use of chemicals in aquaculture 

activities in water bodies (other than those covered by the 

Coastal Aquaculture Authority Act, 2005), if any, in the 

process be allowed and if so, how can it be regulated.  

 To examine the modalities to ensure protection of 

environment in the process of aquaculture activities in water 

bodies(other than those covered by the Coastal Aquaculture 

Authority Act, 2005) by use of modern techniques, 

particularly use of chemicals, if any.  

“ 
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 To study the existing Consent Regime under the water act 

and whether there is need to introduce any change.” 

11. The Committee has taken into consideration large data regarding 

inland fisheries and aquaculture in India, inland fish production system, 

enhancement, different forms of the enhancements, stock enhancement 

(Increasing the Stock), species enhancement, environmental 

enhancement, other enhancements, culture based fisheries, aquaculture, 

cage and pen culture. In the said report, the advantages of enclosed 

culture system in inland fisheries and also policy of the Department of 

Agriculture, Animal Husbandry, Dairy Development and Fisheries, 

Government of Maharashtra has been summarised. It has also conducted 

study about the Vadiwale lake and cage culture projects in the said lake. 

It has been submitted in this report that the Vadiwale Lake is in 230 

Hectare and 1% of the said Lake has been decided to be given on contract 

basis for cage culture i.e. about 2.3 hectares. The water shed area of 0.15 

Hectares is allocated to Respondent No. 8/Mrs. Vaidehi Bhushan Randive 

for years i.e. 2017-2018 to 2023-2024, although the said project has not 

yet been established. Vide report dated 06.09.2018 of the Commissioner 

of Fisheries, Government of Maharashtra, water spread area of 0.15 

hectare has been allocated to Shri Bhardwaj Yadavrao Pagare (not party) 

for cage culture project, which is operational with 24 cages. Further, it is 

mentioned that a water sample was taken to assess the impact of 

aquaculture-cage culture on Vadivale Lake within and around the 

existing cage culture, established by Shri Bhardwaj Yadavrao Pagare and 

outfall into Kundalini River from Vadiwale Lake, which meets Indrayani 

River. The water samples were collected from cage compartments (2 nos.), 

3 meter away from cage culture in east and west direction (2 nos.) and 

100 meters away from cage culture (1 no.). The details of the sampling 

locations are given in the said report, which are as follows:-  
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Table- 02: Details of Sampling Locations 

Sr. 

No. 

Type 

Aquaculture 

Location 

Code 

Location Description 

1  

 

 

Cage 

Aquaculture  

L1 Cage Culture from Small Fish 

Compartment. 

2 L2 Cage Culture from Big Fish 

Compartment  

3 L3 3 metres away from cage culture 

towards west side.  

4 L4 3 meters away from cage culture 

towards east side.  

5 L5 100 metres away from Cage 

Culture  

6 L6 Outfall from Uksan Dam in to 

Kundalini river which meets 

Indrayani river.  

7  L7 Mr. Bhushn randive Fish 

aquaculture.  

 

12. The parameters analysed for water sampling are as follows:- 

Sr. 

No. 

Parameter (s) Sr. No. Parameter(s) 

 1 P H 16 O- Phosphate 

2 Temperature  17 T- Phosphate 

3 Turbidity 18 Sulphide 

4 Biochemical 

Oxygen Demand 

(BOD) 

19  Iron  

5 Chemical 

Oxygen Demand 

(COD) 

20 Copper 

6 Dissolved 

Oxygen (DO) 

21 Manganese 

7 Total 

Suspended 

Solids (TSS) 

22 Magnesium 

8 Total Dissolved 

Solids (TDS) 

23 Calcium 

9 Sulphates  24 Potassium 

10 Chlorides  25 Total Hardness 

11 TAN 26 Faecal Coliform(FC) 

“ 

“ 
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12 TKN 27 Total Coliform(TC) 

13 Nitrate (NO3-) “k 28 Zinc 

14 Nitrites (NO2-) 29 Phenol 

15 Phosphorus  30 Total Alkalinity 

 

13.  In the said report, the samples were also collected from the Pond 

Aquaculture, developed by Mr. Bhushan Randive located nearby Village: 

Khandashi, Taluka: Maval, District: Pune and following relevant analysis 

results were found:-  

 

  

15 Hardness (Total) 62.00 64 58.00 38.00 44.00 36 30 

16 Hardness (Mg2+) 16 16 20.00 16 14.00 16 12 

17 Magnesium 3.90 3.90 4.87 3.89 3.41 3.89 2.92 

18 Calcium 18.44 19.24 15.23 8.82 12.02 8.02 7.21 

19 Phosphate (Total) 0.60 0.10 BDL 0.10 BDL 0.20 1.40 

  Total Phosphorus $ 0.2 0.033 BDL 0.033 BDL 0.067 0.47 

20 Phosphate (Ortho) 0.60 0.10 BDL 0.10 BDL 0.20 1.40 

21 Sulphate 52.3 51.10 50.20 49.00 48.20 4.00 9.10 

Sr.  

No 
Parameters 

Sampling Locations in and around Cage Culture and outfall of Vadiwale Lake 

Sampling  

Location of 

the  

Pond  

Aquaculture 
L1  

(Inside 

Cage  

of Small  

fish) 

L2 

(Inside 

Cage  

of Big 

Fish) 

L3 

(3-m away  

from cage  

boundary in  

west side) 

L4 

(3m away  

from cage  

boundary in  

east side) 

L5 

(100 m away 
from cage 
boundary  

towards east) 

L6  

(Outfall of Uksan  

dam in to  

Kundalini River) 

L7  

Pond 

Aquaculture  

(Randive Fish  

Aquaculture) 

1 pH 7.23 7.40 7.83 7.72 7.62 8.04 7.24 

2 TDS 226 258 224 154 186 138 92 

3 SS 12 24 18 14.00 14 8 52 

4 Turbidity (NTU) 1.0 1.10 1.20 1.10 1.10 1.10 1.2 

5 DO 4.70 3.80 4.60 4.70 4.90 4.70 NA 

6 BOD 14.00 21 13.00 14.0 11.00 4.80 35 

7 COD 48.00 64 36.00 40.00 32.00 24 92 

8 NH3-N 0.50 0.60 0.40 0.50 0.30 0.20 0.80 

9 Free Ammonia BDL BDL BDL BDL BDL BDL BDL 

10 Ammonia 

(as total ammonia-
N)* 

0.50 0.60 0.40 0.50 0.30 0.20 0.80 

11 NO3-N 0.39 0.19 0.12 0.17 0.18 0.55 1.20 

12 NO2-N 0.08 0.03 0.02 0.02 0.02 BDL 0.41 

13 TKN 1.68 2.24 1.68 2.24 2.24 1.12 2.80 

  Total Nitrogen#
  2.65 3.06 2.22 2.93 2.74 1.89 5.21 

14 Total Alkalinity 28.00 32 26 14.00 20.00 12 12 

” 
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22 Sulphide BDL BDL BDL BDL BDL BDL BDL 

23 Chloride 42.49 47.49 44.99 27.49 32.49 24.99 28.99 

24 Faecal Coliform** 30.00 45 25.00 25.00 20.00 17 NA 

25 Total Coliform** 900 900 550 550.00 425.00 250 NA 

26 Phenol BDL BDL BDL BDL BDL BDL BDL 

27 Zinc BDL BDL BDL BDL BDL 0.08 BDL 

28 Iron 0.03 0.05 0.03 0.57 0.37 NA 0.05 

29 Copper BDL BDL BDL BDL BDL BDL BDL 

30 Lead BDL BDL BDL BDL BDL BDL BDL 

31 Nickel BDL BDL BDL BDL BDL BDL BDL 

 

Concentration of all the values expressed in mg/L; except pH; BDL-Below Detection Limit; 

*as estimated, free ammonia was found to be BDL; the NH3-N has been considered as Total 
Ammonia-N; 

**expressed in (MPN/100 ml); NA-Not Analysed; NR-No Relaxation. 

#addition of all forms of Nitrogen Free Ammonia, Ammonia (as total ammonia-N), NO3-N, NO2-N, 
TKN. 

$total Phosphorus calculated from Total Phosphate. 

As per guideline published by NFDB Hyderabad (Annexure-II), it is mentioned that, in any case, 
cage culture should not be attempted in any water 

body having total phosphorous and total nitrogen concentration in the water in excess of 0.02 
mg/L and 1.2 mg/L, respectively. 

 
TABLE-04A: ANALYSIS RESULTS AND COMPARISON WITH DESIGNATED BEST USE WATER USE QUALITY 

CRITERIA OF CPCB’S GUIDELINES 
 

Sr.  

No 
Parameters 

L1  

(Inside  

Cage of  

Small 

fish) 

L2  

(Inside  

Cage of Big  

Fish) 

L3 

(3-m away  

from cage  

boundary in  

west side) 

L4 

(3m away  

from cage  

boundary in  

east side) 

L5  

(100 m away  

from cage  

boundary  

towards  

east) 

L6  

(Outfall of  

Uksan dam in  

to Kundalini  

River) 

Best  

Designation  

Use  

Class of  

water-C#  

Designate

d  

Best Use  

Class of  

Water-D$  

1 pH 7.23 7.40 7.83 7.72 7.62 8.04 6-9 6.5-8.5 

2 DO 4.70 3.80 4.60 4.70 4.90 4.70 >4 >4 

3 BOD 14.00 21 13.00 14.0 11.00 4.80 <3 NS 

4 Free Ammonia BDL BDL BDL BDL BDL BDL NS 1.2 

5 Total 

Coliform** 

900 900 550 550.00 425.00 250 <5000 NS 

 

Concentration of all the values is expressed in mg/L, except pH; BDL-Below Detection Limit;NS –
Not specified 

Class of Water – C: Drinking water source after conventional treatment and disinfection 

Class of Water – D: Propagation of Wild Life and Fisheries  
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TABLE-04B: ANALYSIS RESULTS OF WATER SAMPLES AND COMPARISON WITH DRINKING 
WATER SPECIFICATION 

Parameters 

L1  

(Inside  

Cage of  

Small 

fish) 

L2  

(Inside  

Cage of  

Big Fish) 

L3  

(3-m away  

from cage  

boundary  

in west  

side) 

L4  

(3m away  

from cage  

boundary  

in east  

side) 

L5  

(100 m away  

from cage  

boundary  

towards  

east) 

L6  

(Outfall of 

Uksan  

dam in to  

Kundalini 

River) 

Drinking Water Specifications:  

IS 10500:2012 

Requirement  

(Acceptable limit) 
Permissible limit in 

absence of 

alternative source 

pH 7.23 7.40 7.83 7.72 7.62 8.04 6.5-8.5 NR 

TDS 226 258 224 154 186 138 500 (Max) 2000 (Max) 

Turbidity 
(NTU) 

1.0 1.10 1.20 1.10 1.10 1.10 1 (Max) 5 (Max) 

Ammonia (as total 
ammonia- N)* 

0.50 0.60 0.40 0.50 0.30 0.20 0.5 (Max) NR 

NO3-N 0.39 0.19 0.12 0.17 0.18 0.55 45 (Max) NR 

Total 
Alkalinity 

28.00 32 26 14.00 20.00 12 200 (Max) 600 (Max) 

Hardness 
(Total) 

62.00 64 58.00 38.00 44.00 36 200 (Max) 600 (Max) 

Magnesium 3.90 3.90 4.87 3.89 3.41 3.89 30 (Max) 100 (Max) 

Calcium 18.44 19.24 15.23 8.82 12.02 8.02 75 (Max) 200 (Max) 

Sulphate 52.3 51.10 50.20 49.00 48.20 4.00 200(Max) 400 (Max) 

Sulphide BDL BDL BDL BDL BDL BDL 0.05 (Max) NR 

Chloride 42.49 47.49 44.99 27.49 32.49 24.99 250 (Max) 1000 (Max) 

Phenol BDL BDL BDL BDL BDL BDL 0.001 (Max) 0.002 (Max) 

Zinc BDL BDL BDL BDL BDL 0.08 5 (Max) 15 (Max) 

Iron 0.03 0.05 0.03 0.57 0.37 NA 0.3 (Max) NR 

Copper BDL BDL BDL BDL BDL BDL 0.05 (Max) 1.5 (Max) 

Lead BDL BDL BDL BDL BDL BDL 0.01(Max) NR 

Nickel BDL BDL BDL BDL BDL BDL 0.02 (Max) NR 

Concentration of all the values is expressed in mg/L, except pH; BDL-Below Detection Limit; NR – No Relaxation. 

 
TABLE-05: ANALYSIS RESULTS OF WATER SAMPLES OF THE POND ACQUACULTURE AND THEIR 
COMPARISON WITH GENERAL DISCHARGE STANDARDS NOTIFIED UNDER THE ENVIRONMENT 

(PROTECTION) ACT, 1986 
 

S.  
No. 

Parameters 

(All parameters 
are expressed 

in mg/L, except 
pH) 

L7  
Pond Aquaculture  

(Randive Fish  
Aquaculture) 

General Standards for discharge of environmental  
pollutants [Schedule-VI, Rule 3A, The 

Environment  
(Protection) Rules, 1986] Inland surface  

water 
Public sewer 

Land for  
irrigation 

1 pH 7.24 5.5 to 9.0 5.5 to 9.0 5.5 to 9.0 

2 SS 52 100 600 200 

3 BOD 35 30 350 100 
4 COD 92 250 -- --  

5 NH3-N 0.80 50 50 --  

6 Free Ammonia BDL 5.0 -- --  
7 NO3-N 1.20 10 -- --  

8 TKN 2.80 100 -- --  

9 Sulphide BDL 2.0 -- --  
10 Phenol BDL 1.0 5.0 --  

11 Zinc BDL 5.0 15 --  
12 Iron 0.05 3.0 3.0 --  
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13 Copper BDL 3.0 3.0 --  

14 Lead BDL 0.1 1.0 --  

15 Nickel BDL 3.0 3.0 --  
Concentration of all the values is expressed in mg/L, except pH; BDL-Below Detection Limit. 

 

14. Thereafter, we find that the comparisons with CPCB’s designated 

Best Use Water Quality Criteria, Drinking Water Specifications and 

Guidelines published by NFDB, Hyderabad for cage culture were made. 

15. After this comparison, it was found that except BOD, all other 

parameters exceeded in the samples of water in Vadiwale Lake due to 

cage culture activities, pollution load was found evident. The total 

phosphorous and total nitrogen concentration was also found in excess of 

the admissible limit. 

16. In the conclusion, we find that it is recorded that there was huge 

pollution load in the Vadiwale Lake with fish excretory matters and also 

addition/use of feed (nutrients), which gets dissolved/mixed with water 

due to exchange of metabolite and nutrients between the cage and 

outside environment. It leads into the discharge of trade effluent from 

cage culture premises into stream with pollutants like BOD, COD, Total 

Nitrogen, Phosphate, etc. It is also evident that there was need to bringing 

inland aquaculture under the Environment Impact Assessment regime.  

Therefore, the recommendations which have been cited above by us need 

to be adopted in the present case. 

17. In view of the above Joint Committee Report, as well as the 

arguments made by the learned Counsel for the parties, we are of the 

view that this application  needs to be disposed of with the following 

directions and is disposed of accordinlgy:-  

(i). MoEF&CC shall consider bringing the cage aquaculture 

under the Environment Impact Assessment Regime, 
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particularly, in view of the fact that huge pollution is found to 

have been caused due to this activity in the Vadivale lake. 

(ii). As regards the cage aquaculture activity to be brought under 

consent regime, the necessary steps shall be taken by the 

Central Pollution Control Board (CPCB) as well as 

Maharashtra Pollution Control Board within three months 

and for that, if any study is required as suggested by the 

Committee, the same may be got conducted in the meantime. 

(iii).  The interim measures which are proposed under clause 11 

pertaining to recommendations under sub-clause (iii) (a to f) 

be implemented by the authorities concerned on urgent 

basis. 

(iv). One Mr. Bhardwaj Yadavrao Pagare was found to have 

conducted the cage aquaculture activity in the Vadiwale lake 

with 24 cages and huge pollution load is found because of 

that activity, therefore, we direct the MPCB to take 

appropriate action against him after adopting due process i.e. 

after giving him opportunity of hearing and take appropriate 

action under Water (Prevention and Control of Pollution) Act, 

1974 within one month. 

(v). The compliance report shall be submitted before us at the 

end of six months from today and if any grievance remains 

thereafter to the applicant, he may approach us.  

18.  

 

 

 

 
 

 

 

 
 

      Dinesh Kumar Singh, JM 

 

 
 

 

Dr. Vijay Kulkarni, EM 
 
 

February 27, 2023  
Execution Application No. 12/2022(WZ) In  
Original Application No. 80/2020(WZ) 
P.Kr  
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29/11/2023 Email

https://email.gov.in/h/printmessage?id=16823&tz=Asia/Kolkata&xim=1 1/2

From : sharmishtha shukla <sharmishtha.shukla@nic.in>
Subject :Reminder 1: Directions of the Hon'ble NGT(WZ) in EA

No.12 in OA No.80 of 2020 titled Vanashakti & Anr
Vs. State of Maharashtra & Ors‑Seeking inputs
regarding

To :Sagar Mehra <sagar.mehra@nic.in>, Joint Secretary
Inland <js‑inland@dof.gov.in>

Cc :Sundar Ramanathan <r.sundar@nic.in>, J.D.Marcus
Knight <m.knight@gov.in>

Reply To :sharmishtha shukla <sharmishtha.shukla@nic.in>

Email sharmishtha.shukla@govcontractor.in

Reminder 1: Directions of the Hon'ble NGT(WZ) in EA No.12 in OA No.80 of 2020
titled Vanashakti & Anr Vs. State of Maharashtra & Ors‑Seeking inputs regarding

Tue, Oct 31, 2023 04:31 PM
3 attachments

Sir,
 
Please refer to the trailing mail. In this regard, it is to inform you that the MoEF&CC has not
received the comments on your behalf regarding the directions of the Hon'ble  NGT(WZ) in
EA No.12 in OA No.80 of 2020 titled Vanashakti & Anr vs. State of Maharashtra & Ors., as
sought  by  the  MoEF&CC  vide  OM  dated  13/06/2023  (enclosed herewith).  Further,  the
undersigned has been directed to request you to provide your comments at the earliest for
taking further necessary action in the matter. 
 
Thanking you
Your sincerely
Sharmishtha Shukla
LEGAL ASSOCIATE (POLICY)

 Ministry of Environment, Forest and Climate Change
 Government of India,

 Indira Parayavaran Bhawan
 Jor Bagh Road, Aliganj,

 New Delhi Pin‑110003
  

From: "TUNTUN KUMAR SINGH" <tk.singh@gov.in>
 To: "Sagar Mehra" <sagar.mehra@nic.in>

 Cc: "Sujit Kumar Bajpayee" <sujit.baju@gov.in>, "Sundar Ramanathan"
<r.sundar@nic.in>, "J.D.Marcus Knight" <m.knight@gov.in>, "sharmishtha shukla"
<sharmishtha.shukla@nic.in>

 Sent: Tuesday, June 13, 2023 5:37:56 PM
 Subject: Directions of the Hon'ble  NGT(WZ) in EA No.12 in OA No.80 of 2020 titled

Vanashakti & Anr Vs. State of Maharashtra & Ors‑Seeking inputs regarding
  

Respected Sir(s)/Madam
   
                 I am directed to forward herewith the letter No. IA3‑3/32/2023‑IA.III dated
13/06/2023 alongwith Annexures regarding Directions of the Hon'ble  NGT(WZ) in EA
No.12 in OA No.80 of 2020 titled Vanashakti & Anr Vs. State of Maharashtra & Ors‑
Seeking inputs please
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29/11/2023 Email

https://email.gov.in/h/printmessage?id=16823&tz=Asia/Kolkata&xim=1 2/2

regards
                 
 
TK SINGH

 Assistant Section Officer
 CRZ SECTOR, IA.III SECTION

 Ministry of Environment, Forest and Climate Change
 Indira Paryavaran Bhawan, Jorbagh Road,

 New Delhi‑110003
  

 

 

 

Annexure 2‑Committee Report.pdf
 6 MB 

Annexure 1‑order dated 27‑02‑2023 and 31‑05‑2021.pdf
 10 MB 

IA3‑3‑32‑2023‑IAIII dated 13‑06‑2023.pdf
 4 MB 

580

https://amritmahotsav.nic.in/
https://www.g20.org/


Annexure F581



IN.THE MATTER OF:-

VANSHAKTI & ANR.
VERSUS

STATE OF MAHARASHTRA & ORS.

INDEX
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ATUS REPORT ON BEHALF OF THE
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ST

lSz'?-69
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31.05.2021. t -1-68
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DATED 31.10.2023.
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Status Report in Compliance to Hon’ble NGT order dated 27.02.2023 in E.A. no. 12 of 
2022 in O.A. No. 80 of 2020- Vanashakti & Anr. Vs State of Maharashtra & Ors before 
the Hon'ble National Green Tribunal, (WB) at Pune.  

A. Introduction-  
  

The applicants filed OA No. 80 of 2020 titled Vanashakti & Anr. Vs State of Maharashtra & 

Ors. against unregulated activities of aquaculture and fishery in water bodies carrying fresh 

water in the State of Maharashtra particularly against the permission granted by the 

Commissioner of Fisheries, Government of Maharashtra for aquaculture activities in 

Vadivale Lake in Pune District, Maharashtra.  

  

1. Hon’ble NGT orders- 
  

i. The Hon’ble NGT vide Order dated 31.05.2021 constituted a six-member Expert 

Committee comprising Regional Officer, MoEF&CC, Regional Officer, CPCB, the 

Maharashtra State PCB, Ministry of Fishing and Maharashtra State and the Central Inland 

Fisheries Research Institute to examine whether in inland fisheries, chemicals are allowed to 

be used and if so, how the same can be regulated and look into the consent regime under the 

Water Act. The study may be completed as far as possible within three months and report 

furnished to the Secretary, MoEF&CC and the Chief Secretary, Maharashtra for further 

remedial measures. 

  

The copy of aforesaid NGT order dated 31.05.2021 is marked and annexed at Annexure-1. 

  

ii. Accordingly, an expert committee report has been submitted by CPCB on 10.01.2023 

wherein the committee has made the following recommendations which inter-alia include- 

 

I. There is need to regulate cage aquaculture under consent mechanism of the Water 

(Prevention and Control of Pollution) Act, 1974. Also MoEF&CC may deliberate the 

requirement of prior Environmental Impact Assessment in view of the suggestion 

made by NFDB. However, such consent mechanism and EIA requirement may be 

regulated categorising nos. & sizes of cage aquaculture, fish types, area of 

lake/reservoir, its water quality, other sources of pollution, surface runoff meeting 

with the reservoir etc. as per findings of study as mentioned in subsequent paragraphs. 

 

II. There is a need to conduct a study by reputed institutes in the field of fisheries and 

environment over a period of time considering the sizes of cage culture, cage culture 

area, fish types, area of lake/reservoir, its water quality, other sources of pollution, 

discharges, etc. to study respective environmental impacts. The study will help in 

regulating inland open waters usage for cage culture in terms of reservoir sizes, fish 

species, cage sizes & nos., water quality, types of feeds/chemicals/drugs to be 

prohibited/allowed, discharges, environmental impacts & measures to be taken, etc. 
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without affecting water quality & eco-system. The study may be coordinated by 

MoFAH&D in consultation with MoEF&CC and CPCB. 

 

III. Till the study is conducted, Fisheries Department, Government of Maharashtra, to 

adhere with the prevailing NFDB guidelines for the cage culture in Inland open water 

bodies and may prescribe the following precautionary measures while permitting 

aquaculture in reservoir/lake, as well as in the existing permitted cage aquaculture;  

  

iii. Thereafter, by considering the report of the expert committee constituted in compliance of 

the above said matter the Hon’ble Tribunal on 27.02.2023 in EA No. 12 of 2022 titled 

Vanashakti & Anr. Vs State of Maharashtra & Ors inter-alia directed that,  

  

 “(i) MoEF&CC shall consider bringing the cage aquaculture under the Environment 

Impact Assessment Regime, particularly, in view of the fact that huge pollution is 

found to have been caused due to this activity in the Vadivale lake” 

....... 

(v) The compliance report shall be submitted before us at the end of six months from 

today and if any grievance remains thereafter to the applicant, he may approach us." 

  

The copy of aforesaid NGT order dated 27.02.2023 is marked and annexed at Annexure-1I. 

  

B. Action taken- 
  

i. In compliance to aforesaid order, based on the recommendations of the Expert Committee, 

the Ministry of Environment Forest & Climate Change (MoEF&CC) vide letter dated 

13.06.2023 Department of Fisheries, Ministry of Fisheries, Animal Husbandry and Dairying 

(MoFAH&D) have been requested for their comments on "Whether there is a requirement to 

bring cage aquaculture under the ambit of EIA Notification, 2006” and to conduct the study 

as recommended by the Joint Committee.  

  

The copy of letter dated 13.06.2023 is marked and annexed at Annexure-III. 

  

ii. It is submitted that the Ministry has not received any inputs/comments on behalf of the 

Department of Fisheries. The Ministry has again vide email dated 31.10.2023 sent a reminder 

to Department of Fisheries to provide the outcome of the study and their comments at the 

earliest.  

  

The copy of reminder mail dated 31.10.2023 is marked and annexed at Annexure-IV. 

  

C. Submission on follow-up action- 

 

It is respectfully submitted that the Ministry is awaiting desired inputs/comments on behalf of 

the Department of Fisheries. The Hon’ble Tribunal may like to take on record the information 
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submitted by MoEFCC, through this Status Report, and pass such further and other order as 

this Hon’ble Tribunal may deems fit and proper and thus render Justice. The Ministry shall 

further coordinate with Department of Fisheries and file additional information made 

available to it.  
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Item No. 03 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)

Original Application No. 80/2020 (WZ)

Vanashakti & Anr. Applicant(s)

Versus

State of Maharashtra & Ors. Respondent(s)

Date of hearing: 31.05.2021

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE MR. JUSTICE M. SATHYANARAYANAN, JUDICIAL MEMBER
HON’BLE MR. JUSTICE BRIJESH SETHI, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

Applicant(s): Mr. Zaman Ali, Advocate

ORDER

1. Grievance in this application is against unregulated activities of

aquaculture and fishery in water bodies carrying fresh water in the State

of Maharashtra. Particular grievance has been raised in the context of

permission granted in favour of respondent no. 7, Vaidehi Randive in

Vadivale Lake in Village Valavanti on the Kamshet-Kundali Road in Maval

Taluka, near Village Kamshet, in Pune District, by the Commissioner of

Fisheries, Government of Maharashtra.

2. The applicants have assailed the impugned permission as being

against the “Precautionary” and “Sustainable Development” principles.

Aquaculture activities, with modern techniques involve use of harmful

chemicals. In the process, such chemicals are and released in the lakes

and other water bodies concerned. In the present case, permission has

been given for aquaculture activities in Vadivale Lake in Pune District. The
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2

lake is a source of drinking water to the nearby villages. Outfall of the lake

is in the Indrayani River which is source of drinking water for 28 villages.

3. The applicant has referred to the policy decisions of the Fisheries

Department, Government of Maharashtra to submit that the same does

not consider environmental aspects. They consider only financial aspects.

Reference is made to GO dated 15.10.2001 for permitting fishing in lakes

of the size above 200 hectares. It does not consider harmful impact of

discharge of harmful chemicals, poultry manure, chemical manures, other

waste products from poultry farms such as gizzards and chicken guts,

chemical fertilizers and antibiotics etc., that are key to aquaculture

farming. The applicants have also referred to the Coastal Aquaculture

Authority Act, 2005 to regulate coastal aquaculture in coastal areas

enacted in the light of the Judgment of the Hon’ble Supreme Court in S.

Jagannath v. Union of India [(1997) 2 SCC 87]. Under the said Act,

environmental safeguards are laid down for permitting aquaculture in

coastal areas. However, there are no safeguard laid down for permitting

such activities in inland waters. The applicant has relied upon a report of

the National Bank for Agriculture and Rural Development (NBARD),

Mumbai, under the title “The Use of Chemicals in Aquaculture in India”.

Further reference has been made to the guidelines framed by the Ministry

of Fishing, Government of India titled “Guidelines for Cage Culture in

Inland Open Water Bodies of India” noticing the environmental facts

arising out of such activities in open water bodies. Further reference is

made to the study conducted by the Madras University titled “Environment

and Social Conflicts of Aquaculture in Tamil Nadu and Andhra Pradesh.”

The applicants have submitted that 2005 Act should apply to all

aquaculture activities. It is stated that adverse impact of aqua culture

activities in Vadivale Lake has been found in a report titled “Assessment
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3

of Water Quality Index of Indrayani River, Alandi, Pune” published in 2018

in International Journal of Science, Engineering and Technology Research.

4. We have given due consideration to the issue raised. We are of the

view that there is need to ensure protection of environment in the process

of aquaculture activities in water bodies (other than those covered by the

Coastal Aquaculture Authority Act, 2005) by use of modern techniques,

particularly the use of chemicals, if any, in the process. To ensure such

protection, there is need to undertake study of the existing consent regime

under the Water Act and whether there is need to introduce any changes.

We constitute a six-member expert Committee comprising the concerned

Regional Officer, MoEF&CC, the concerned Regional Officer, CPCB, the

Maharashtra State PCB, the nominee of Ministry of Fishing, Government

of India and Maharashtra State and the Central Inland Fisheries Research

Institute. The CPCB and the State PCB will be the nodal agency for

coordination and compliance. The joint Committee will be at liberty to

consult any other Expert Institution or individual and also take into

account the studies already undertaken. We understand that based on

studies, some States have enacted legislation on the subject such as

Kerala Inland Fisheries and Aqua Culture Act, 2010. The Committee may

look into the consent regime under the Water Act. The Committee may

examine whether in inland fisheries, chemicals are allowed to be used and

if so, how the same can be regulated. The study may be completed as far

as possible within three months and report furnished to the Secretary,

MoEF&CC and the Chief Secretary, Maharashtra for further remedial

measures. In the light of such study, the permission granted in the present

case may be appropriately revisited, if necessary, following due process.
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5. Since we have not found it necessary to issue notice having regard

to the nature of the order, we give liberty to the respondents to move this

Tribunal in case they are aggrieved.

The application is disposed of.

A copy of this order be forwarded to the MoEF&CC, the CPCB, the

Maharashtra State PCB, the Ministries of Fishing, Govt. of India and

Maharashtra Govt. and Central Inland Fisheries Research Institute by e-

mail for compliance.

Adarsh Kumar Goel, CP

Sudhir Agarwal, JM

M. Sathyanarayanan, JM

Brijesh Sethi, JM

Dr. Nagin Nanda, EM

May 31, 2021
Original Application No. 80/2020 (WZ)
SN
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Item No. 6 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

(By Video Conferencing)

Execution Application No. 12/2022(WZ)
In

Original Application No. 80/2020(WZ)

Vanashakti & Anr.
…..Applicant(s)

Versus

State of Maharashtra & Ors.
….Respondent(s)

Date of hearing: 27.02.2023

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER

Applicant : Mr. Zaman Ali, Advocate

Respondent(s) : Mr. Rahul Garg, Advocate for R-2/MoEF&CC
Mr. Aniruddha Kulkarni, Advocate for R-1B/Envt. Dept. &
R-7/CPCB
Ms. Manasi Joshi, Advocate for R-6/MPCB

ORDER

1. This Execution Application has been filed with the prayers that

Respondent No. 2/MoEF&CC, Respondent No. 3/Ministry of Fishing,

Animal Husbandry & Dairying through Secretary (Fisheries), Respondent

No. 4/Commissioner of fisheries, Government of Maharashtra,

Respondent No. 6/MPCB and Respondent No. 7/CPCB be directed to

comply with the directions given by this Tribunal vide order dated 31st

May, 2021 and to examine the requirement to introduce changes in the

existing consent regime; these authorities be directed to re-assess the

clearances granted to the Respondent No. 8/Vaidehi Randive and further

the Respondent No. 8 be restrained from carrying out any fish farming/

aquaculture in the fresh water of Vadavali Lake.

2. The Execution Applicant had sought execution of the order dated

31.05.2021 passed by this Tribunal in O.A. No. 80 of 2020, where-in it
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was alleged that there was no policy in the State of Maharashtra to

regulate the inland aquaculture, therefore, a policy was needed to be

framed keeping in mind the precautionary principle. There was only

regulatory framework available in the State with respect to grant of

licenses for aquaculture but there was no provision made for regulating

and assessing the environmental impacts of aquaculture before the grant

of licenses. The aquaculture practices were being undertaken in the

Vadivale Lake in Village: Valavanti situated in Pune District. As per the

order dated 31st May 2021, following direction was issued by this

Tribunal:-

“4. We have given due consideration to the issue raise. We are
of the view that there is need to ensure protection of
environment in the process of aquaculture activities in water
bodies(other than those covered by the Coastal Aquaculture
Authority Act, 2005) by use of modern techniques, particularly
the use of chemicals, if any, in the process. To ensure such
protection, there is need to undertake study of the existing
consent regime under the Water Act and whether there is need
to introduce any changes. We constitute a six member expert
committee comprising the concerned Regional Officer,
MoEF&CC, the concerned Regional officer, CPCB, the
Maharashtra State PCB, the nominee of Ministry of Fishing,
Government of India and Maharashtra State and the Central
Inland Fisheries Research Institute. The CPCB and the State
PCB will be the nodal agency for coordination and compliance.
The joint Committee will be at liberty to consult any other Expert
Institution or individual and also take into account the studies
already undertaken. We understand that based on studies,
some States have enacted legislation on the subject such as
Kerala Inland Fisheries and Aqua Culture Act, 2010. The
Committee may look into the consent regime under the Water
Act. The Committee may examine whether in inland fisheries,
chemicals are allowed to be used and if so, how the same can
be regulated. The study may be completed as far as possible
within three months and report furnished to the Secretary,
MoEF&CC and the Chief Secretary, Maharashtra for further
remedial measures. In the light of such study, the permission
granted in the present case may be appropriately revisited, if
necessary, following due process.”

3. This matter was first considered by us on 07.12.2022 and notices

were directed to be issued to the Respondents, pursuant to which, service

affidavit has been filed, as per which service of notice on all the
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Respondents is sufficient. The Expert Committee which was constituted

by order dated 31st May, 2022 has submitted its report, which is annexed

at Page Nos. 146 to 190 of the paper book, where-in following is held:

“10. Conclusions:

(i). India has vast and varied inland fisheries resources that
comprise of 191,024 kms of rivers and canals, 1.2million
ha of floodplain lakes, 2.36 million ha of ponds of tanks
and 3.15 million ha of reservoirs. Although, inland
fisheries have grown, the rate of growth in terms of its
potential is not yet achieved. The average fish production
potential was estimated at 250 kilograms (kg) hectare(ha)
in reservoirs and about 350kg/ha for wetlands. While
reservoirs and freshwater aquaculture can be considered
as the two main pillars of growth, another major activity in
aquaculture sector called the cage/ pen culture in open
waters, has shown significant growth in recent years. It
offers vast potential for inland aquaculture in the country.
The production potential from sustainable cage culture
production is about 50 kg/m3.

The freshwater aquaculture production systems in India
comprise 2.36 million ha of ponds and tanks. In Eastern
India, aquaculture is practised in ponds and tanks of less
than 1 ha area, whereas in western Indian aquaculture is
operated on a larger scale, with watersheds of 1525 ha.

(ii). Cage culture of fish a form of aquaculture where use of
drug and chemicals is seldom unlikely in the landbased
intensive fish culture systems. However, as per the
guidelines of National Fisheries Development
Board(NFDB), Hydrabad, some chemicals and drugs are
permitted to use with prescribed does and mode of
administration under unavoidable circumstances. In
general, the only inputs in the cage culture in the inland
open waters are in the form of seen (fish fingerlings) and
fee. Also, since the cages are installed in open waters
such as reservoirs, lakes and wetlands, the direct use of
chemicals and drugs may neither be effective nor
economically feasible.

Although age culture has not yet reached the desired
commercial proportions capable of making any impact on
the production figures, it is growing at a very fast pace and
which may lead t some concern of its impact on the water
bodies.

(iii). The issue of poultry wastes from poultry farms such as
gizzards and chicken/ guts/offal in aquaculture is not
relevant in case of cage culture particularly in reservoirs.

(iv). Unlike Coastal Aquaculture Authority in case of coastal
aquaculture, at present, there is no central regulatory
authority to control the usage of chemicals and drugs in
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inland or freshwater aquaculture in the country. The
supply and use of chemicals and fish medicines is
uniformly regulated in the EU and supported by
appropriate codes of best practice. In several other
countries like Australia, Japan, China, Vietnam, USA, etc.,
the national regulation on the use of chemicals in
aquaculture exist, however, a dedicated regulation for
inland fishers and aquaculture in these countries not
found.

Some provisions are made to regulate use of medicines,
antibiotics, pesticides in inland aquaculture under the
kerala inland Fisheries and Aqua culture Act, 2010 and
the Andhra Pradesh state Aquaculture Development
Authority Act, 2020.

National Fisheries Development Board (NFDB), Hyderabad
(Department of Animal Husbandry, Diarying and Fisheries,
Ministry of Agriculture and Farmers Welfare, Government
of India) has published a guideline for cage culture in
inland open water bodies of India with technical inputs
from the ICAR- Central Inland Fisheries Research institute
(ICAR-CIFRI), Barrackpore Kolkata. A Handbook- World
Fish Center Technical Manual No. 1948 was published by
Central Inland Fisheries Research Institute, ICAR,
Barrackpore Kolkata. The handbook briefly states the
environmental constraints of cage culture when poorly
managed with respect to the discharge of nutrients.

The Aforesaid NFDB’s published guideline for cage culture
in inland open water bodies also:

a) Outlines about some environmental impact due to
release of excessive nutrients and accumulation in
water sediment of the water body.

b) Suggests a strong governance platform based on co-
management principles for responsible cage culture
and recommends EIA for cage culture activities as it is
deleterious in terms of higher eutrophication potential
due excessive nutrients loading and other
chemical/pharmaceutical inputs.

c) Restricts any cage culture in water bodies having an
area less than < 1000 Ha.

d) Emphasizes that, in any case, cage culture should not
be attempted in any water body having total nitrogen
concentration in the water in excess of 0.02 mg/l and
1.2 mg/l respectively.

(v). Department of Agriculture, Animal Husbandry, Dairy
Development Fisheries, Government of Maharashtra
issued Policy on 17.10.2016 for Fish farming through cage
culture to increase the fish production in the State, which
is further revised in 2018 and 2021 w.r.t. certain
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conditions including permission regarding cage culture and
its area out of water shed area of reservoir.

As per the Central Government guidelines, cage culture
activities are not permitted if the area of the reservoir is
less than 1000 hectares. However, there are only 46
reservoirs having area greater than 1000 hectares in
Maharashtra, permission for the cage culture aquaculture
projects has been given for 2448 reservoirs in the State.
The revised criteria in terms of numbers of cages, water
spread area in reservoir, depth of water, etc. for cage
culture in the State of Maharashtra as per G. R. Dated 26th

August, 2021has been mentioned in its Section 9 (part-A).
Further, the relevant terms and conditions for cage
aquaculture on contract basis may please be seen at
Section 7 (SI. No. 03)(Refer para 7 above).

However, the aforesaid GR dated 28.08.2021 does not
include any conditions stipulating water quality standards
to be complied/maintained in reservoirs, and parameters
thereto. Regarding usage of medicines, the contract
conditions do not restrict on use of wholesome food for
growth of fish and government approved medicines
provided under expert guidance. Food and medicine
should be government certified and prior permission
should be taken from assistant commissioner , fish
business/ fishery department. Further, toilets construction
has been allowed after permission from Water Resource
Department, without specifying management of discharges
from such toilet.

(vi). As per the analysis results of water samples collected by
this committee within and outside the cage aquaculture of
0.15 hectare of the average 230ha water spread area of
Vadiwale Lake, the concentration of analysed parameters
in water are broadly higher inside the cages followed by at
3 m distances and at 100 m distances away from the
boundary of cage culture when compared to that of
downfall location (l6) which is at about 2.5 km distance
from cage culture (please refer Table 04). Further, the
concentration of analyzed parameters in the cages of big
fishes were found higher than the concentration of
analysed parameters in the cages of small fishes.

Thus, it is evident that there is discharge/ pollution load in
the water body due to cage culture activities in the
Vadiwale lake with fish excretory matters and
addition/use of feed(nutrients) which ultimately gets
dissolved/ mixed with water due to exchange of metabolite
and nutrients between the cage and outside environment.
It leads into discharge of trade effluent(having
nutrient/feed, excretory matters, etc.) from cage culture
premises into stream(natural or artificial inland water)
with pollutants like in BOD, COD, Total Nitrogen,
Phosphate, etc. such discharges, when not carried out in
controlled manner, may likely to, create a nuisance or
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render such water harmful or injurious to public health or
safety, or to domestic, commercial, industrial, agricultural
or other legitimate uses, or to the life and health of animals
or plants or of aquatic organisms.

Further, it was also observed that:

a) The total phosphorous and total nitrogen concentration
in the water were found in excess of the aforesaid
NFBD guidelines’ prescribed value of 0.02 mg/l and
1.2 mg/L at various monitored locations and all the
monitored locations respectively, as given at Table 04
above. The guidelines stipulated that, in any case,
cage culture should not be attempted in water body
having such exceedance.

b) When compared with CPCB’s guidelines on Designated
Best Use water Quality Criteria for “Class of water –
D: Propagation of Wild life and Fisheries”, the
DO(3.8mg/L) was found slightly lower than the
prescribed limit of 4 mg/L at one of the monitored
locations viz. L2- inside the Cage culture Compartment
of big fishes. Please refer Table 48 above.

(vii). Water samples collected from the Pond Aquaculture in the
nearby village were found be conforming to the General
Discharge Standards as notified under the Environment
(Protection) Act, 1986, w. r. t. Analysed parameters for
discharge into land for irrigation and public sewer but
didn’t conforms for discharge into inland surface water.
The said water samples collecting though had not reached
to the stage/concentration when it needed discharge and
accumulation of further concentration in the monitored
water samples cannot be ruled out.

(viii). Consent mechanism under the Water (Prevention and
Control of Pollution) Act, 1974, is currently not regulated by
Maharashtra Pollution Control Board. However, the above
observations reveal that there is need to bring inland
aquaculture fisheries into consent regime depending on
size/ volume of both i.e. water bodies and aquaculture.

Further, depending on size/ volume of both (i.e. water
bodies and aquaculture) and water quality of the water,
there may also be need of brining the inland aquaculture
under the Environmental Impact Assessment regime which
has also been suggested in the aforesaid NFDB’s
published guideline.

A detailed study may be required in this regard to assess
environmental Impacts vis-a-vis size/volume of both (i.e.
water bodies and aquaculture) and water quality for
prescribing consent and EIA mechanism including control
on use of various feed material/ chemical/ drugs/
antibiotics/ etc. and various measures required in inland
aquaculture.

11. Recommendations

274595



Page 7 of 17

i. There is need to regulate cage aquaculture under
consent mechanism of the Water (Prevention and
Control of Pollution) Act, 1974. Also MoEF&CC may
deliberate the requirement of prior Environmental
Impact Assessment in view of the suggestion made
by NFDB. However, such consent mechanism and
EIA requirement may be regulated categorising nos.
& size of cage aquaculture, fish types area of lake/
reservoir, its water quality, other sources of pollution,
surface runoff meeting with the reservoir etc. as per
findings of study as mentioned in subsequent
paragraphs.

ii. There is need to conduct a study by reputed
institutes in the field of fisheries and environment
over a period of time considering the sizes of cage
culture, cage culture area, fish types, area of lake/
reservoir, its water quality, other sources of pollution,
discharges, etc. to study respective environmental
impacts. The study will help in regulating inland
open water usage for cage culture in terms of
reservoir sizes fish species, cage sizes & nos., water
quality, types of feeds/ chemicals/drugs to be
prohibited/ allowed, discharges, environmental
impacts & measures to be taken, etc. without
affecting water quality & eco-system.

The study may be coordinate by MoFH&D in
consultation with MoEF&CC and CPCB.

iii. Till the study is conducted, Fisheries Department,
Government of Maharashtra, to adhere with the
prevailing NFDB guidelines for the cage culture in
inland open water bodies and may prescribe the
following precautionary measures while permitting
aquaculture in reservoir/ lake, as well as in the
existing permitted cage aquaculture.

a) Aquaculture/ Cage Culture shall not be allowed in
the reservoirs that do not conform to the CPCB
recommended Designated Best Use Water quality
criteria for Propagation of Wild Life and Fisheries.

b) Cage culture should not be allowed in any water
body having total phosphorous and total nitrogen
concentration in the water of exceeds of 0.02 mg/L
and 1.2 mg/L, respectively, as recommended in
NFDB’s published guidelines.

c) Water quality of the reservoir/ lake shall be
analyzed before starting the cage culture activities
and twice in a year during non- monsoon seasons
during aquaculture period at pre- identified
strategic locations which may be ensured by state
fisheries department. Based on the analysis of
water quality, if any abnormality observed, the
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same shall be reported to MPCB/ irrigation
Department/ Water Supply Department.

d) Total phosphorous, total nitrogen, chloride,
calcium, magnesium and other site specific
relevant parameters shall be prescribed by MPCB
and State Fisheries Department for analysis of the
aforesaid water quality.

e) Sinking fee may be prohibited for cage fish farming
as it accumulates at the base and fouls the cage
/reservoir environment.

f) Construction of toilets near the cage culture fish
farming shall not be allowed unless such toilets
have discharge management ensuring no
discharge to the lake/ reservoir/ land and
permission from the Water Resource Department is
obtained.”

4. There is no separate reply affidavits filed by Respondents except by

Respondent No. 7/CPCB, which has submitted with it the Joint

Committee Report, relevant portion of which has already been cited

above.

5. The Applicant has filed rejoinder affidavit against the Joint

Committee Report, which is annexed at page nos. 255 to 260 of the paper

book, where-in it is submitted that the report ought to have stated the

impact of fisheries on wholesomeness of the water, as the same was being

used for drinking purposes among entire rural and urban population.

The GRs of the Government of Maharashtra dated 09.03.2018 and

28.08.2021 provide for granting permission for cage culture in

reservoirs/water bodies, that are less than 200 ha. in size, where-as the

Central Government Guidelines mandate that no cage culture must be

permitted in a water body that is less than 1000 ha. The said GR dated

28.08.2021 further dilutes the permission criteria from the earlier GR

dated 09.03.2018 by allowing cage culture in average depth of water at 8

meters, where-as under earlier GR, it was 10 meters or more. The GR

dated 28.08.2021 provides that the contract for aquaculture will be

cancelled if the water body is found to be polluted, however, there is no
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mechanism provided as to how such pollution will be identified and what

would be the basic standards that a cage culture operator would be

required to maintain.

6. Further, it is mentioned in the said affidavit that Joint Committee

Report speaks of one Mr. Bhardwaj Yadavrao Pagare, who is carrying out

cage culture activities with 24 cages, that are operational and the

analysis of the sample collected from there, show violation of the

standards set for “best use water use quality criteria” as per the CPCB’s

Guidelines. The said activity has rendered the drinking water to be unfit,

as has been noted by the Joint Committee in its report. Therefore, it is

necessary to direct closure of the aquaculture activities because the

Vadiwale Lake is in 230 ha. area, and is providing drinking water to as

many as 28 Villages. All the recommendations, which have been made by

this Committee, need to be implemented in totality.

7. The Applicant has summarized the conclusions of the Committee

Report, which are as follows:

(i). Cage culture is growing at a very fast pace, which may lead
to some concern of its impact on the water bodies;

(ii). Strong governance platform as per the Central Government’s
Guidelines of Cage Culture outlines about the environmental
concerns and restricts any cage culture in a water body less
than the size of 1000 ha.

(iii). Maharashtra’s Government Resolution dated 26.08.2021
does not include any conditions stipulating water quality
standard to be complied/ maintained in reservoirs, and
parameters thereto.

(iv). Maharashtra’s GR dated 26.08.2021 provides for contract
conditions, which do not restrict the use of wholesome food
for growth of fish and government approved medicines
providing under expert guidance.

(v). Maharashtra’s GR dated 26.08.2021 does not state that food
and medicine should be government certified and that prior
permission should be taken form assistant commissioner, fish
business/ fishery department.

“
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(vi). Maharashtra’s GR dated 26.08.2021 allows construction of
toilets inside the cage culture in the water body without
specifying any standards/ parameters for discharge from
such toilets.

(vii). There is discharge pollution load in Vadiwale Lake due to
cage culture activities and is likely to create a nuisance or
render such water harmful or injurious to public health or
safety, or to domestic, commercial, industrial, agricultural or
other legitimate uses, or to the life and health of animals or
plants or of aquatic organisms as phosphorous and total
nitrogen concentration were found to be in excess of the
Central Government’s Guidelines.”

8. In the end, the learned Counsel for the Applicant has prayed that

the MPCB be directed to bring the aquaculture activity within the consent

regime in the light of the conclusions drawn by the Expert Committee

because of the present GR dated 26.08.2021 regulating the aquaculture

activities, does not deal with environmental concerns properly. Further, it

is prayed that no aquaculture activity be permitted in water bodies less

than 1000 ha. in size, keeping in view the Central Government’s

Guidelines of 2016 and the closure order be passed in respect of Mr.

Bhardwaj Yadavrao Pagare, who is carrying out cage culture activities

with 24 cages in the Vadiwale Lake.

9. We have heard the arguments of the learned Counsel for the

parties, perused the record and have also gone through the report, as

well as the reply-affidavit filed by the CPCB.

10. We find that the Expert Committee has exhaustively dealt with the

issue involved in the present case, reference to which is as follows:

 To examine whether the use of chemicals in aquaculture
activities in water bodies (other than those covered by the
Coastal Aquaculture Authority Act, 2005), if any, in the
process be allowed and if so, how can it be regulated.

 To examine the modalities to ensure protection of
environment in the process of aquaculture activities in water
bodies(other than those covered by the Coastal Aquaculture
Authority Act, 2005) by use of modern techniques,
particularly use of chemicals, if any.

“
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 To study the existing Consent Regime under the water act
and whether there is need to introduce any change.”

11. The Committee has taken into consideration large data regarding

inland fisheries and aquaculture in India, inland fish production system,

enhancement, different forms of the enhancements, stock enhancement

(Increasing the Stock), species enhancement, environmental

enhancement, other enhancements, culture based fisheries, aquaculture,

cage and pen culture. In the said report, the advantages of enclosed

culture system in inland fisheries and also policy of the Department of

Agriculture, Animal Husbandry, Dairy Development and Fisheries,

Government of Maharashtra has been summarised. It has also conducted

study about the Vadiwale lake and cage culture projects in the said lake.

It has been submitted in this report that the Vadiwale Lake is in 230

Hectare and 1% of the said Lake has been decided to be given on contract

basis for cage culture i.e. about 2.3 hectares. The water shed area of 0.15

Hectares is allocated to Respondent No. 8/Mrs. Vaidehi Bhushan Randive

for years i.e. 2017-2018 to 2023-2024, although the said project has not

yet been established. Vide report dated 06.09.2018 of the Commissioner

of Fisheries, Government of Maharashtra, water spread area of 0.15

hectare has been allocated to Shri Bhardwaj Yadavrao Pagare (not party)

for cage culture project, which is operational with 24 cages. Further, it is

mentioned that a water sample was taken to assess the impact of

aquaculture-cage culture on Vadivale Lake within and around the

existing cage culture, established by Shri Bhardwaj Yadavrao Pagare and

outfall into Kundalini River from Vadiwale Lake, which meets Indrayani

River. The water samples were collected from cage compartments (2 nos.),

3 meter away from cage culture in east and west direction (2 nos.) and

100 meters away from cage culture (1 no.). The details of the sampling

locations are given in the said report, which are as follows:-
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Table- 02: Details of Sampling Locations

Sr.

No.

Type

Aquaculture

Location

Code

Location Description

1

Cage

Aquaculture

L1 Cage Culture from Small Fish
Compartment.

2 L2 Cage Culture from Big Fish
Compartment

3 L3 3 metres away from cage culture
towards west side.

4 L4 3 meters away from cage culture
towards east side.

5 L5 100 metres away from Cage
Culture

6 L6 Outfall from Uksan Dam in to
Kundalini river which meets
Indrayani river.

7 L7 Mr. Bhushn randive Fish
aquaculture.

12. The parameters analysed for water sampling are as follows:-

Sr.
No.

Parameter (s) Sr. No. Parameter(s)

1 P H 16 O- Phosphate

2 Temperature 17 T- Phosphate

3 Turbidity 18 Sulphide

4 Biochemical
Oxygen Demand
(BOD)

19 Iron

5 Chemical
Oxygen Demand
(COD)

20 Copper

6 Dissolved
Oxygen (DO)

21 Manganese

7 Total
Suspended
Solids (TSS)

22 Magnesium

8 Total Dissolved
Solids (TDS)

23 Calcium

9 Sulphates 24 Potassium

10 Chlorides 25 Total Hardness

11 TAN 26 Faecal Coliform(FC)

“

“
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12 TKN 27 Total Coliform(TC)

13 Nitrate (NO3-) “k 28 Zinc

14 Nitrites (NO2-) 29 Phenol

15 Phosphorus 30 Total Alkalinity

13. In the said report, the samples were also collected from the Pond

Aquaculture, developed by Mr. Bhushan Randive located nearby Village:

Khandashi, Taluka: Maval, District: Pune and following relevant analysis

results were found:-

15 Hardness (Total) 62.00 64 58.00 38.00 44.00 36 30

16 Hardness (Mg2+) 16 16 20.00 16 14.00 16 12

17 Magnesium 3.90 3.90 4.87 3.89 3.41 3.89 2.92

18 Calcium 18.44 19.24 15.23 8.82 12.02 8.02 7.21

19 Phosphate (Total) 0.60 0.10 BDL 0.10 BDL 0.20 1.40

 Total Phosphorus $ 0.2 0.033 BDL 0.033 BDL 0.067 0.47

20 Phosphate (Ortho) 0.60 0.10 BDL 0.10 BDL 0.20 1.40

21 Sulphate 52.3 51.10 50.20 49.00 48.20 4.00 9.10

Sr.

No
Parameters

Sampling Locations in and around Cage Culture and outfall of Vadiwale Lake

Sampling

Location of

the

Pond

l
L1

(Inside

Cage

of Small

fish)

L2

(Inside

Cage

of Big

Fish)

L3

(3-m away

from cage

boundary in

west side)

L4

(3m away

from cage

boundary in

east side)

L5

(100 m away
from cage
boundary

towards east)

L6

(Outfall of Uksan

dam in to

Kundalini River)

L7

Pond

Aquaculture

(Randive Fish

Aquaculture)

1 pH 7.23 7.40 7.83 7.72 7.62 8.04 7.24

2 TDS 226 258 224 154 186 138 92

3 SS 12 24 18 14.00 14 8 52

4 Turbidity (NTU) 1.0 1.10 1.20 1.10 1.10 1.10 1.2

5 DO 4.70 3.80 4.60 4.70 4.90 4.70 NA

6 BOD 14.00 21 13.00 14.0 11.00 4.80 35

7 COD 48.00 64 36.00 40.00 32.00 24 92

8 NH3-N 0.50 0.60 0.40 0.50 0.30 0.20 0.80

9 Free Ammonia BDL BDL BDL BDL BDL BDL BDL

10 Ammonia

(as total ammonia-
N)*

0.50 0.60 0.40 0.50 0.30 0.20 0.80

11 NO3-N 0.39 0.19 0.12 0.17 0.18 0.55 1.20

12 NO2-N 0.08 0.03 0.02 0.02 0.02 BDL 0.41

13 TKN 1.68 2.24 1.68 2.24 2.24 1.12 2.80

 Total Nitrogen# 2.65 3.06 2.22 2.93 2.74 1.89 5.21

14 Total Alkalinity 28.00 32 26 14.00 20.00 12 12

”
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22 Sulphide BDL BDL BDL BDL BDL BDL BDL

23 Chloride 42.49 47.49 44.99 27.49 32.49 24.99 28.99

24 Faecal Coliform** 30.00 45 25.00 25.00 20.00 17 NA

25 Total Coliform** 900 900 550 550.00 425.00 250 NA

26 Phenol BDL BDL BDL BDL BDL BDL BDL

27 Zinc BDL BDL BDL BDL BDL 0.08 BDL

28 Iron 0.03 0.05 0.03 0.57 0.37 NA 0.05

29 Copper BDL BDL BDL BDL BDL BDL BDL

30 Lead BDL BDL BDL BDL BDL BDL BDL

31 Nickel BDL BDL BDL BDL BDL BDL BDL

Concentration of all the values expressed in mg/L; except pH; BDL-Below Detection Limit;

*as estimated, free ammonia was found to be BDL; the NH3-N has been considered as Total
Ammonia-N;

**expressed in (MPN/100 ml); NA-Not Analysed; NR-No Relaxation.

#addition of all forms of Nitrogen Free Ammonia, Ammonia (as total ammonia-N), NO3-N, NO2-N,
TKN.

$total Phosphorus calculated from Total Phosphate.

As per guideline published by NFDB Hyderabad (Annexure-II), it is mentioned that, in any case,
cage culture should not be attempted in any water

body having total phosphorous and total nitrogen concentration in the water in excess of 0.02
mg/L and 1.2 mg/L, respectively.

TABLE-04A: ANALYSIS RESULTS AND COMPARISONWITH DESIGNATED BEST USE WATER USE QUALITY
CRITERIA OF CPCB’S GUIDELINES

Sr.

No
Parameters

L1

(Inside

Cage of

Small

fish)

L2

(Inside

Cage of Big

Fish)

L3

(3-m away

from cage

boundary in

west side)

L4

(3m away

from cage

boundary in

east side)

L5

(100 m away

from cage

boundary

towards

east)

L6

(Outfall of

Uksan dam in

to Kundalini

River)

Best

Designation

Use

Class of

water-C#

Designate

d

Best Use

Class of

Water-D$

1 pH 7.23 7.40 7.83 7.72 7.62 8.04 6-9 6.5-8.5

2 DO 4.70 3.80 4.60 4.70 4.90 4.70 >4 >4

3 BOD 14.00 21 13.00 14.0 11.00 4.80 <3 NS

4 Free Ammonia BDL BDL BDL BDL BDL BDL NS 1.2

5 Total 900 900 550 550.00 425.00 250 <5000 NS

Concentration of all the values is expressed in mg/L, except pH; BDL-Below Detection Limit;NS –
Not specified

Class of Water – C: Drinking water source after conventional treatment and disinfection

Class of Water – D: Propagation of Wild Life and Fisheries

282603



Page 15 of 17

TABLE-04B: ANALYSIS RESULTS OF WATER SAMPLES AND COMPARISONWITH DRINKING
WATER SPECIFICATION

Parameters

L1

(Inside

Cage of

Small

fish)

L2

(Inside

Cage of

Big Fish)

L3

(3-m away

from cage

boundary

in west

side)

L4

(3m away

from cage

boundary

in east

side)

L5

(100 m away

from cage

boundary

towards

east)

L6

(Outfall of

Uksan

dam in to

Kundalini

River)

Drinking Water Specifications:

IS 10500:2012

Requirement

(Acceptable limit)
Permissible limit in

absence of

alternative source

pH 7.23 7.40 7.83 7.72 7.62 8.04 6.5-8.5 NR

TDS 226 258 224 154 186 138 500 (Max) 2000 (Max)

Turbidity 1.0 1.10 1.20 1.10 1.10 1.10 1 (Max) 5 (Max)

Ammonia (as total
ammonia- N)*

0.50 0.60 0.40 0.50 0.30 0.20 0.5 (Max) NR

NO3-N 0.39 0.19 0.12 0.17 0.18 0.55 45 (Max) NR

Total 28.00 32 26 14.00 20.00 12 200 (Max) 600 (Max)

Hardness 62.00 64 58.00 38.00 44.00 36 200 (Max) 600 (Max)

Magnesium 3.90 3.90 4.87 3.89 3.41 3.89 30 (Max) 100 (Max)

Calcium 18.44 19.24 15.23 8.82 12.02 8.02 75 (Max) 200 (Max)

Sulphate 52.3 51.10 50.20 49.00 48.20 4.00 200(Max) 400 (Max)

Sulphide BDL BDL BDL BDL BDL BDL 0.05 (Max) NR

Chloride 42.49 47.49 44.99 27.49 32.49 24.99 250 (Max) 1000 (Max)

Phenol BDL BDL BDL BDL BDL BDL 0.001 (Max) 0.002 (Max)

Zinc BDL BDL BDL BDL BDL 0.08 5 (Max) 15 (Max)

Iron 0.03 0.05 0.03 0.57 0.37 NA 0.3 (Max) NR

Copper BDL BDL BDL BDL BDL BDL 0.05 (Max) 1.5 (Max)

Lead BDL BDL BDL BDL BDL BDL 0.01(Max) NR

Nickel BDL BDL BDL BDL BDL BDL 0.02 (Max) NR

Concentration of all the values is expressed in mg/L, except pH; BDL-Below Detection Limit; NR – No Relaxation.

TABLE-05: ANALYSIS RESULTS OF WATER SAMPLES OF THE POND ACQUACULTURE AND THEIR
COMPARISON WITH GENERAL DISCHARGE STANDARDS NOTIFIED UNDER THE ENVIRONMENT

(PROTECTION) ACT, 1986

S.
No.

Parameters

(All parameters
are expressed

in mg/L, except
H)

L7
Pond Aquaculture
(Randive Fish
Aquaculture)

General Standards for discharge of environmental
pollutants [Schedule-VI, Rule 3A, The

Environment

Inland surface
water

Public sewer
Land for
irrigation

1 pH 7.24 5.5 to 9.0 5.5 to 9.0 5.5 to 9.0

2 SS 52 100 600 200

3 BOD 35 30 350 100
4 COD 92 250 -- -- 
5 NH3-N 0.80 50 50 -- 
6 Free Ammonia BDL 5.0 -- -- 
7 NO3-N 1.20 10 -- -- 
8 TKN 2.80 100 -- -- 
9 Sulphide BDL 2.0 -- -- 

10 Phenol BDL 1.0 5.0 -- 
11 Zinc BDL 5.0 15 -- 
12 Iron 0.05 3.0 3.0 -- 
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13 Copper BDL 3.0 3.0 -- 
14 Lead BDL 0.1 1.0 -- 
15 Nickel BDL 3.0 3.0 -- 

Concentration of all the values is expressed in mg/L, except pH; BDL-Below Detection Limit.

14. Thereafter, we find that the comparisons with CPCB’s designated

Best Use Water Quality Criteria, Drinking Water Specifications and

Guidelines published by NFDB, Hyderabad for cage culture were made.

15. After this comparison, it was found that except BOD, all other

parameters exceeded in the samples of water in Vadiwale Lake due to

cage culture activities, pollution load was found evident. The total

phosphorous and total nitrogen concentration was also found in excess of

the admissible limit.

16. In the conclusion, we find that it is recorded that there was huge

pollution load in the Vadiwale Lake with fish excretory matters and also

addition/use of feed (nutrients), which gets dissolved/mixed with water

due to exchange of metabolite and nutrients between the cage and

outside environment. It leads into the discharge of trade effluent from

cage culture premises into stream with pollutants like BOD, COD, Total

Nitrogen, Phosphate, etc. It is also evident that there was need to bringing

inland aquaculture under the Environment Impact Assessment regime.

Therefore, the recommendations which have been cited above by us need

to be adopted in the present case.

17. In view of the above Joint Committee Report, as well as the

arguments made by the learned Counsel for the parties, we are of the

view that this application needs to be disposed of with the following

directions and is disposed of accordinlgy:-

(i). MoEF&CC shall consider bringing the cage aquaculture

under the Environment Impact Assessment Regime,

284605
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particularly, in view of the fact that huge pollution is found to

have been caused due to this activity in the Vadivale lake.

(ii). As regards the cage aquaculture activity to be brought under

consent regime, the necessary steps shall be taken by the

Central Pollution Control Board (CPCB) as well as

Maharashtra Pollution Control Board within three months

and for that, if any study is required as suggested by the

Committee, the same may be got conducted in the meantime.

(iii). The interim measures which are proposed under clause 11

pertaining to recommendations under sub-clause (iii) (a to f)

be implemented by the authorities concerned on urgent

basis.

(iv). One Mr. Bhardwaj Yadavrao Pagare was found to have

conducted the cage aquaculture activity in the Vadiwale lake

with 24 cages and huge pollution load is found because of

that activity, therefore, we direct the MPCB to take

appropriate action against him after adopting due process i.e.

after giving him opportunity of hearing and take appropriate

action under Water (Prevention and Control of Pollution) Act,

1974 within one month.

(v). The compliance report shall be submitted before us at the

end of six months from today and if any grievance remains

thereafter to the applicant, he may approach us.

18. 

Dinesh Kumar Singh, JM

Dr. Vijay Kulkarni, EM

February 27, 2023
Execution Application No. 12/2022(WZ) In
Original Application No. 80/2020(WZ)
P.Kr
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29/11/2023 Email

https://email.gov.in/h/printmessage?id=16823&tz=Asia/Kolkata&xim=1 1/2

From : sharmishtha shukla <sharmishtha.shukla@nic.in>
Subject :Reminder 1: Directions of the Hon'ble NGT(WZ) in EA

No.12 in OA No.80 of 2020 titled Vanashakti & Anr
Vs. State of Maharashtra & Ors‑Seeking inputs
regarding

To :Sagar Mehra <sagar.mehra@nic.in>, Joint Secretary
Inland <js‑inland@dof.gov.in>

Cc :Sundar Ramanathan <r.sundar@nic.in>, J.D.Marcus
Knight <m.knight@gov.in>

Reply To :sharmishtha shukla <sharmishtha.shukla@nic.in>

Email sharmishtha.shukla@govcontractor.in

Reminder 1: Directions of the Hon'ble NGT(WZ) in EA No.12 in OA No.80 of 2020
titled Vanashakti & Anr Vs. State of Maharashtra & Ors‑Seeking inputs regarding

Tue, Oct 31, 2023 04:31 PM
3 attachments

Sir,
 
Please refer to the trailing mail. In this regard, it is to inform you that the MoEF&CC has not
received the comments on your behalf regarding the directions of the Hon'ble  NGT(WZ) in
EA No.12 in OA No.80 of 2020 titled Vanashakti & Anr vs. State of Maharashtra & Ors., as
sought  by  the  MoEF&CC  vide  OM  dated  13/06/2023  (enclosed herewith).  Further,  the
undersigned has been directed to request you to provide your comments at the earliest for
taking further necessary action in the matter. 
 
Thanking you
Your sincerely
Sharmishtha Shukla
LEGAL ASSOCIATE (POLICY)

 Ministry of Environment, Forest and Climate Change
 Government of India,

 Indira Parayavaran Bhawan
 Jor Bagh Road, Aliganj,

 New Delhi Pin‑110003
  

From: "TUNTUN KUMAR SINGH" <tk.singh@gov.in>
 To: "Sagar Mehra" <sagar.mehra@nic.in>

 Cc: "Sujit Kumar Bajpayee" <sujit.baju@gov.in>, "Sundar Ramanathan"
<r.sundar@nic.in>, "J.D.Marcus Knight" <m.knight@gov.in>, "sharmishtha shukla"
<sharmishtha.shukla@nic.in>

 Sent: Tuesday, June 13, 2023 5:37:56 PM
 Subject: Directions of the Hon'ble  NGT(WZ) in EA No.12 in OA No.80 of 2020 titled

Vanashakti & Anr Vs. State of Maharashtra & Ors‑Seeking inputs regarding
  

Respected Sir(s)/Madam
   
                 I am directed to forward herewith the letter No. IA3‑3/32/2023‑IA.III dated
13/06/2023 alongwith Annexures regarding Directions of the Hon'ble  NGT(WZ) in EA
No.12 in OA No.80 of 2020 titled Vanashakti & Anr Vs. State of Maharashtra & Ors‑
Seeking inputs please
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regards
                 
 
TK SINGH

 Assistant Section Officer
 CRZ SECTOR, IA.III SECTION

 Ministry of Environment, Forest and Climate Change
 Indira Paryavaran Bhawan, Jorbagh Road,

 New Delhi‑110003
  

 

 

 

Annexure 2‑Committee Report.pdf
 6 MB 

Annexure 1‑order dated 27‑02‑2023 and 31‑05‑2021.pdf
 10 MB 

IA3‑3‑32‑2023‑IAIII dated 13‑06‑2023.pdf
 4 MB 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